Presidential Election

LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
OLD SECRETARIAT, DELHI-110054

F.N.20/6/President/2021/LAS-VII/Leg. //&bjé Dated: 07.07.2022

To,
Hon’ble Members,

Delhi Legislative Assembly,
Delhi.

Sub: Election to the Office of the President of India, 2022- Facilities to
Members of Legislative Assembly to vote in New Delhi or at the
place of poll setup at any State HQ other than his own-regarding.

Sir/Madam,

I am directed to state that the Election Commission of India vide letter
No. 479/ECI/LET/FUNC/9/2022 dated 16t June 2022 has informed that in
extreme cases where some MLAs may be forced to remain away from their own
State on the day of the poll due to compelling and justifiable reasons and may
not be able to cast their vote either at their own State Headquarters or at
Parliament House, New Delhi. In order to enable such MLAs to cast vote during
the current Presidential Election, the Commission has decided, in exceptional
cases, to allow the MLA of any State to cast his/her vote at any State
Headquarters other than his/her own if he/she applies for the Commission’s
permission well in advance, with full justification, in the prescribed Request
Form.

Accordingly, any Hon’ble Member who desires to avail the aforesaid
facilities, she/he may submit her/his request immediately in the prescribed
Request Form (copies enclosed in English and Hindi), so as to reach the
Election Commission of India not later than 10 days before the date of poll. It
may be noted that option once made will be final and no change of such choice
will allowed by the Election Commission.

Yours Sincerely,

E

(C. Velmurugan)
Assistant Returning Officer/Joint Secretary (LAS)

Telefax: 011-23890468, 23890371
Email-assemblydelhi@gmail.com
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Request Form-B

Request Form from Member of Legislative Assembly of ............ (Name of the
State) for permission to vote at a Place of Poll in other State in Presidential
Election, 2022

From: .
ST/ BN SN sisiiciiisivciesnsessonsansassonnapsusssmatents stmmmsarsersmmrares
Member of Legislative Assembly of ........cccocoveeveievviveeiene .
(Name of State/UT)
Name of the Constituency..................
(From which elected)
To

Shri Suman Kumar Das

Secretary,

Election Commission of India,
Nirvachan Sadan, Ashoka Road,

New Delhi -110001.

(Tel: 011-23052082, 011-23052145)

(e-mail id: skdas@eci.gov.in, president-cell@eci.gov.in)

As [ will not be able to cast my vote during the current Presidential Election, 2022, at the
place of poll where I am an elector or at Parliament House, New Delhi on the date of poll for the
Presidential Election, 2022, QUE 0. eeeeeeeeeeeeees e ee s eveesseeses sesseeeesee oo et e e oo

Name of State/Union Territory :
City (where place of poll is fixed) :

2, If permitted by Election Commission of India, I will either produce my identity card or will
have myself identified before the Assistant Returning Officer, during poll, who is the Presiding
Officer at the place of poll in aforementioned State/Union Territory.

Dated:

(Signature of the Applicant)
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